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MR.  CHAIRMAN:  Next item. 

SHRI BHUPESH GUPTA: You should 
give some direction as to how we are going 
to deal with it. 

[THE DEPUTY     CHAIRMAN     in     the 
Chair]. 

We can pass an agreed Resolution. 

CALLING  ATTENTION   TO A 
MATTER OF  URGENT PUBLIC 

IMPORTANCE 

REPORTED CROSSING BY NAGAS INTOBURMA   
EN-ROUTE   TO   CHINA   FORARMS  AND 

TRAINING 

SHRI M. P. BHARGAVA (Uttar Pradesh): 
I beg to call the attention of the Prime 
Minister to the reported crossing recently by a 
large group of Nagas into Burma en-route to 
China for arms and training. 

 



 

TriE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): Madam, 
as the Hon'ble Members are aware, this matter 
has been discussed in the House on several 
occasions during the last session and current 
session. The last such occasion was the debate 
on the Armed Forces (Special Powers) 
Regulation, 1958, Continuance Bill— 1968  
on 4th March,   1968. 

The Government have thus kept Parliament 
informed from time to time on this matter. 
They share the concern of the Hon'ble 
Members about these reported movements. 
According to our reports, received recently, a 
few small groups have managed to sneak 
across our border into the territory of our 
friendly neighbour Burma en route to China. 
We take a very serious view of these illegal  
activities. 

In spite of obvious problems posed by the 
geographical features of the area and the 
rugged and densely forested terrain, our 
security forces have been doing their best to 
prevent such illegal movement. Our security 
forces are making every effort to guard the 
border but some small groups do manage to 
filter through these areas at times. Gov-
ernment are taking steps to further tighten up 
the security of the international border in 
order to prevent, as far as physically possible, 
infiltration  across it. 

This movement across our border into 
Burma and through Burma into China, has 
been condemned not only by the Nagaland 
Legislative Assembly and the Church 
Leaders, but also by the more responsible 
sections of the Underground. We hope that 
the pressure of public opinion in Nagaland 
where the vast majority of the people are for 
peace and a peaceful settlement of this 
internal problem, and the strength of opinion 
in the rest of the country will  bring these 
misguided extremist 

elements of the Underground    Nagae back 
to the path of reason and peace. 

This movement is confined to the extremist 
elements of the Underground. Our security 
forces are fully vigilant ar.d will not hesitate 
to take whatever action is necessary to 
safeguard our international frontiers and 
prevent any foreign armt or armed personnel 
coming or going across it. 

SHRI M. P. BHARGAVA: May I know 
from the Minister whether it is not a violation 
of the agreement to send the Underground 
Nagas lor training and to display the arms 
which they bring back when they return from 
that place and to show the arms which they 
have brought before the public and try to 
intimidate the loyal Nagas? 

SHRI SURENDRA PAL SINGH: It is true 
that under the terms of the agreement for the 
suspension of operations the Underground 
Nagas had undertaken not to go outside the 
country and receive military training or to 
bring arms from outside. This is a violation 
of'the terms oi the agreement and we have 
from time to time pointed this out to the 
Underground leaders who have expressed 
their inability to have a proper check on this 
because some of the extremist elements are 
carrying on these activities which are con-
demned by them. 
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is    apprehended as a    result of    the Chinese 
hand? 

(c) Has the Government *>f Iadia asked the 
Burmese Government to help in intercepting the 
Hostiles who go to China through Northern Bar-
ma? If so, what was the response from the 
Burmese Government? If not, is the Government 
of India taking up the matter with the Burmese 
Government afresh? 

THE PRIME MINISTER (SHRIMATl 
INDIRA GANDHI): The hon. Member is quite 
right in saying that the majority of the Nagas do 
not approve of these moved. The Deputy 
Minister did mention this in his statement. We 
are not aware of any training camp in Northern 
Burma but it is true that some groups of Nagas or 
rather Individuals do go, according to our 
information, across Northern Burma. We have 
been in. touch with the Burmese Government 
over this matter and we have found them 
understanding and cooperative and they are 
trying to do whatever they can in the matter. If 
the necessity arises, the matter will certainly be 
taken up with them again. 

SHRI KRISHAN KANT (Haryana): May I 
know from the Prime Minister in view of what 
Mr. Pali-wal has said and in view of the news 
that has come to us that in the last meeting of the 
Underground Naga Government they discussed, 
at the instance of China, whether they should 
adopt Communism or socialism and gne of the 
Generals who had gone to China is now in Hanoi 
and he has taken some people there for training, 
whether the Prime Minister does not think that 
since we entered into the Cease-fire Agreement a 

new military and political situation has come 
about? According to press reports, the Government 
of Nagaland is also very much worried. I would 
like to know what is the present assessment of the 
Prime Minister regarding the military and poli- 

SHRI M. VERO (Nagaland): May I 
know: 

(a) whether the Government has 
received any information regarding the 
training camp located in Northern Burma 
adjacent to Nagaland, where the hostiles 
are given training by the Chinese? 

(b) Is it not a fact that a section ♦f the 
Underground Group and the public of 
Nagaland are opposed to the hostiles' 
contact with China? If io, what support, the 
Government of India is contemplating to 
give to the Nagaland Government to deal 
effectively with the likely situation  that 
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tical implications of the new situation when 
the extremists among Nagas have taken over 
and the moderate in the Naga Underground 
Government have been pushed aside. 

SHRIMATI INDIRA GANDHI: I have said 
just now that although a certain group is 
becoming more extre-ihe numbers of others 
are larger and we certainly hope that they will 
prevail. We are in constant touch with the 
Government of Nagaland and we will render 
them whatever help they feel is  necessary  in 
this  regard. 

SHRI M. M. DHARIA (Maharashtra) : 
Some of my colleagues have made a 
reference to the news that has appeared in the 
'National Herald' yesterday. May I bring to 
the notice of the Prime Minister another news 
from the same paper which says: 

"According to experts, the arms secured 
by the underground Nagas from Pakistan 
and China are sufficient to wage a "delayed 
action guerilla war" for some years. 

The request by the new underground 
leaders for extension of the cease-fire is 
interpreted by informed sources as a move to 
gain time for completing preparations before 
hitting hard. Taking advantage of the cease-
fire the underground Nagas have also 
collected considerable funds. Their financial 
position was never so good as now. Their 
agents are also touring the villages and 
asking the people to prepare for the "war of 
liberation."   j 

This is a news from a very responsible 
paper—The National Herald, Delhi Edition—
and I would bring to the notice of the Prime 
Minister that from various sources it is said 
that the situation in Nagaland is going out of 
control and if immediate action against these 
Underground Nagas is not taken, it is likely 
that the situation would be ai serious as is in 
Vietnam to-day. Under these circumstances, 
instead of giving more 

opportunity to the Underground Nagas to 
prepare themselves—I have not read the 
whole statement and it seems they are having 
dress rehearsals and they are going from 
vftlage to village—may I know whether they 
are prepared to take immediate action against 
the Underground Nas«s who have formed 
their own Government, Assembly and 
Constitution and are treating themselves as an 
independent nation in our motherland? 

SHRIMATI INDIRA GANDHI: Madam, 
Government is not depend-dent on newspaper 
reports for knowledge of what is happening 
in different parts of the country. We are very 
much concerned with what is happening in 
Nagaland, and we are very closely in touch 
with all authorities, military and civil. We are 
fully aware of the situation. This matter has 
been discussed here many a time, so I do not 
think we can say there is anything new. We 
are well dealing with the situation and we 
shall continue to deal with it in the interests 
both of Nagaland and the country as a whole. 
I can assure the hon. Member that the 
situation is not at all out of control. 

 



3665 Calling   Attention   to [ RAJYA   SABHA ] a matter 0/   Urgent 3666 
Public Importance  

SHRI P. C. MITRA (Bihar): Just now the 
Prime Minister said that she does not depend 
on newspaper reports, ,but I would like to 
know whether her attention has been drawn to 
a statement made by Mr. Jamir, a Deputy. 
Minister, which statement has appeared in the 
Statesman on 17th February, 1968 and in 
which he has given details of figures, the 
number that went to China and came back 
properly trained there, and the number that has 
again gone there for training, and 
approximately the number of hostiles also I 
want to know whether Deputy Minister Mr. 
Jamir's information was based on any reports 
received by the Government, or he gave it on 
the basis of his own calculation. Besides, he 
has also stated in that statement that loyal 
Nagas are also affected by the hostile Nagas, 
that taxes are being realised from them by the 
hosti- 
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les and the Government forces do not put 
any check on their activities. These are very 
serious matters Now the Deputy Minister 
made that statement and it appeared in the 
press. Will the hon. Prime Minister explain  
this? 

SHRIMATI INDIRA GANDHI: I did see 
that statement, Madam. I i think Shri Jamir had 
discussed what he had collected on his own. I 
do not know if they were based on Government 
reports. 

SHRI     BANKA     BEHARY     DAS 
(Orissa):   The Government may have 
information of their own, but we depend to a 
certain extent on newspapers.    Today's 
Times of India' carries a report from Kohima 
that recently five hundred  Nagas have been     
sent to    China    via.    North    Burma    for 
guerilla training,     and it seems that this 
truce period ls being taken advantage of by    
those Phizo-ites    and others to prepare    
themselves for    a final   onslaught.     May   I   
know   whether  the Prime  Minister is 
prepared to declare this underground Govern-
ment   as   an    unlawful    organisation under  
the  Unlawful  Activities     Act and    take    
all    stringent    measures against  them,     
and  also  help    those other loyal Nagas so 
that they    can also  fight   against   the  
hostile  Nagas with the co-operation of the 
Government of India? 

SHRIMATI INDIRA GANDHI: Madam, 
we are doing everything possible to help the 
loyal Nagas and to strengthen  them. 

SHRI N. SRI RAMA REDDY (Madras): 
The statement of the hon. Deputy Minister 
for the main question was, if I may say so, 
one which showed the utter helplessness of 
the Government to prevent infiltration both 
into Nagaland and into areas outside of 
Nagaland. This is the impression we get. I 
would like to ask the Prime Minister 
whether, Parliament   having    constituted    
the 

State of Nagaland—the Nagaland 
Government is there—whether it ia 
fair to carry on negotiations with 
the underground Nagas without 
reference to the State Government 
there. So long as we adopt such a 
work-need policy with regard t« 
this ___  

THE DEPUTY CHAIRMAN: Pleaae ask 
a question. 

SHRI N. SRI RAMA REDDY: Thia is the 
question; this is the* thing that leads to 
weaknesses of this kind, leads to infiltration, 
guerilla training, and all the rest of it. It may 
ba that the Government is not led by the 
reports appearing in the paper*, but it is the 
bounden duty of tha Government to go into 
the matter connected with the reports, assess 
it properly, analyse it properly, ascertain 
things and have definite information. 
Newspapers are there to give information 
both to the Government and to the public, 
and it cannot be simply brushed aside on the 
ground that Government does not go by 
newspaper reports. Therefore I would like to 
know if Government is at least prepared to 
take a strong attitude and see that any 
negotiations with the underground Nagaa are 
conducted only through tha agency   of    the    
State   Government. 

SHRIMATI INDIRA GANDHI: Madam, 
the entire basis of the hon. Member's question 
is wrong because whatever we have done in 
Nagaland has been jn full consultation with tne 
Government of Nagaland. As -egards 
newspapers I did not say that we brush them 
aside. What I said was that our knowledge is 
dependent on newspapers. It is often gained 
ear-I Her than the newspaper reports and is 
more detailed, 

SHRI M. P. BHARGAVA: Madarn, I 
have always pleaded for peaceful 
negotiations. But in view of the repeated 
violations of the agreement, may I know 
from the Prime Minister 



 

[Shri M. P. Bhargava] 
whether the time has not come when the 
Nagaland policy needs a fre'h appraisal? 

SHRIMATI INDIRA GANDHI: The 
Nagaland policy and all policies are 
constantly   being     freshly   appraised. 

SHRI CHITTA BASU (West Bengal): 
Madarn, this problem has two aspects. One 
aspect is that some Naga hostiles are crossing 
the Indian frontiers and going to China or 
Pakistan through Burma. The other aspect is 
that of late there has been increased 
communication between the Naga hostiles and 
the rebel Mizos and Kukees through Manipur. 
May I know from the prime Minister, in the 
case of the first aspect, since the Government 
of India's security measures have so far 
failed—even after strengthening these 
security measures same fresh groups of Naga 
hostiles have been crossing into foreign 
countries    .    .    . 

THE DEPUTY CHAIRMAN: Put your 
question. We do not have much time. 

SHRI CHITTA BASU: Yes, Madam, I 
want to know what effective steps the 
Government of India is contemplating to 
prevent further ascalation of it in that part of 
our country? 

SHRIMATI INDIRA GANDHI: From the 
very beginning, Madam, that is what we have 
been trying. 

(Interruptions) 

THE DEPUTY CHAIRMAN; That will do. 
Dr. K. L. Rao to make a statement. 

STATEMENT      BY    MINISTER    
RE.REPORTED      LANDSLIDE        

ANDOBSTRUCTION IN THE RIVER 
BURlGANDAKI  IN NEPAL 

THE MINISTER OF IRRIGATION AND 
POWER (DR. K. L. RAO): Madam, a news 
item appeared     thi3 

morning about the repoi ced land s^de and 
oostruction cause j ia the nvw Buri Gandak 
and the threat to Jifo and property in North 
Bihar. Tha Chief Secretary to the 
Government. o£ Bihar has been contacted 
and according to the informatiqn available 
with the State Government till this morning, 
the situation is as follows: 

The land slide has taken place noi on the 
Buri Gandak river but On Bun Gandaki, a 
tributary of the Narayani, i.e., Gandak river at 
a place near Aru Ghat bazar, about 50 miles 
north-west of Kathmandu in Nepal. The land 
slide is reported to have caused an obstruction 
of a height of about 50 feet across this river, 
thereby holding up water. Officers of the 
Bihar Government consisting of the 
Secretary. Irrigation Department, the Chief 
Engineer Irrigation and the Chief Engineer, 
Gandak Project, have left Patna this morning 
by an aeroplane of the State Government for 
an aerial inspection of the spot- They are ex-
pected to return by this afternoon when more  
details wiH be available. 

The Gandak Barrage now under 
construction at Bhaisaiotan, Valmiki-nagar, is 
110 miles from Arughat Bazar, and any 
breach of the land slide and the resultant rush 
of water is likely to be largely absorbed as 
valley storage between Aru Ghat Bazar and 
Valmikinagar. While heavy floods are 
unlikely, the situation has to be carefully 
watched and precautions taken. The 
Government of Bihar has alerted all the 
concerned officers. As the floods in Gandak 
may also affect areas in U.P., the U.P. 
Government has been advised in the matter. 

After the return 0f the Officers from the 
inspection and on receipt of further 
information of the Bihar Government a 
further statement will be made in Parliament. 
One of the senior officers of the Central 
Water    and     Power 
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